IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :26-08-2023
Date : 26.08.2023

Name of the Cc.C

Applicant Applied For

WRIT |
WP (C) - BRANCH |
86519/ 126.08.2 Order Dtd. 2023- (DIVIS _
L heas 1523 82§2/2 M N MOHANTY |[C.O. 0827 Ton Tiz
BENCH- |,
2)
- WRIT
WP (C) - BRANCH ;ie
, |86520/(26.08.2 )20 ISANJAYA KU. |, o Order Dtd. 2023~ |(DIVIS °°_
2023 023 2014 SAHU U 08-25 ION 114
BENCH- |,
2)
- WRIT
WP (C) - BRANCH ;ie
3 86521/ 126.08.2 23724/ |R K SAHU c.o. Order Dtd. 2023- (DIVIS No-
2023 023 2014 08-25 ION 114
BENCH- |
2)
[ WRIT |
W (C) - CHIEF BRANCH | >
4 86522/ 126.08.2 16581/ R K c.o JUSTI |Order Dtd. 2023- (DIVIS No-
2023 023 5013  [MOHAPATRA Y cE's  |08-25 TON 109
COURT BENCH-
)
2)
[ (Se
CRLMC- at
86523/ 126.08.2 COURT |Order Dtd. 2023-
5 3299/2 |[R.K.SARANGI |C.O. No-
2023 023 023 NO. 8 |08-04 109
)
WRIT
(Se
BRANCH
WP (C) - COURT B at
6 86524/ 126.08.2 14715/ R M NAYAK c.o. No. 3 Order Dtd. 2023 (DIVIS No-
2023 023 2019 OLD 08-25 ION 112
BENCH- ||
2)




10

11

12

13

14

15

16

(Se

CRLMC- at
232?5/ 52508' 3298/2 [R.K.SARANGI ;gURg No-
023 : 112
)
WRIT
WP (C) - BRANCH ;ie
86526/ [26.08. COURT |Order Dtd. 2023- | (DIVIS
2023 023 §g§§9/ f K MOHANTA NO. 8 |08-25 10N Tis
BENCH- |,
3)
WRIT
WP (C) - BRANCH ;ie
86527/ 26.08. COURT |Order Dtd. 2023- [(DIVIS [2-_
2023|023 ;gggl/ M R SAHOO NO. 8 |08-25 TON Ti4
BENCH- |
2)
(Se
WP (C) - WRIT
86528/ 26.08. COURT |Order Dtd. 2023- at
2023 lo23 24541/ |P.K.JENA vo. 8 logoas BRANCH |2~
2023 -8
39)
WRIT
WP (C) - BRANCH ;ie
86529/ [26.08. COURT |Order Dtd. 2023- | (DIVIS
2023|023 §g§§4/ A K NAYAK NO. 8 |08-25 TON Tie
BENCH- |
3)
WRIT
(Se
BRANCH
WP (C) - COURT B at
86530/ 126.08.2 )l b o yar o No. 3 [order prd. 2023 (DIVTS |7 -
2023 023 5073 oLp  |08-25 TON 04
BENCH- |
2)
. CHIEF (Se
86532/ 26.08. JUSTI |Order Dtd. 2023- |WRIT |at
2023 |023 221/20 M. M. PANDA CE'S |08-25 APPEAL |[No-
COURT 3)
WRIT [ o
S~ CHIEF BRANCH ate
86533/ |26.08. JUSTI |Order Dtd. 2023- (DIVIS
2023 023 53534/ B K PANDA CE'S |08-25 TON T;O
COURT BENCH-
)
3)
WRIT [ o
WE (C) - CHIEF BRANCH |~
86535/ |26.08.2 |, o 0" IACHYUTANANDA JUSTI |Order Dtd. 2023- | (DIVIS |3
2023 (023 003 . |PATTANAIK CE'S |08-25 TON 1?3
COURT BENCH-
)
2)
WP (C) CHIEF WRIT | (Se
86536/ |26.08.2 |, o 0" IACHYUTANANDA JUSTI |0rder Dtd. 2023- |BRANCH lat
2023 023 5053 | |PATTANAIK CE'S |08-25 (DIVIS [No-
COURT TON 113




17

18

19

20

21

22

23

24

25

26

27

BENCH-
2)

WRIT

— CHIEF BRANCH ;ie
86538/ |26.08. JUSTI |Order Dtd. 2023- (DIVIS
2023 023 ;8;29/ K MOHANTY — 1C.0. lopvs  |og-25 10N T86
COURT BENCH-
1) )
WRIT (Se
WP (C) - CHIEF BRANCH at
86540/ |26.08. JUSTI |Order Dtd. 2023- (DIVIS
2023 023 ;82?0/ B R SENAPATI C.0. lcpig |gg-25 ION ng
COURT BENCH-
1) )
WRIT (Se
WP (C) - CHIEF BRANCH at
86541/ |26.08. JUSTT |Order Dtd. 2023- | (DIVIS
2023|023 ;gg§7/ B R SENAPATI C.0. |cpig |gg-25 TON ng
COURT BENCH-
1) )
~ CHIEF (Se
86543/ 26.08.2 | CONIC~ [M/S.SANTOSH JUSTI |Order Dtd. 2023- |CONTEM at
6114/2 KUMAR C.
2023 [023 023 honanTy CE'S |08-25 pT No-
COURT 2)
86545/ [26.08.2 |- oN1” gﬁé?i Order Dtd. 2023- |CONTEM ;ie
2023 023 g;%Z/Z M K PANDA  [C.O0. |pvg |gg-25 pT No-
COURT 2)
CONTC- COURT (Se
86547/ |26.08. Order Dtd. 2023- |CONTEM |at
4404/2 |M BARAL c.o. No. 3
2023 |023 08-25 pT No-
023 OLD
7)
CONTC- COURT (Se
86551/ 126.08.2 |S 00 | o iaray  lc.o. Imo. 3 [0Fder Ded. 2023-  |CONTEM at
2023 |023 08-25 pT No-
023 OLD
3)
CONTC- COURT (Se
86556/ |26.08.2 |Cc -0 M/S.MITHUN |, o, 3 [order Dtd. 2023- |CONTEM jat
2023 023 s DAS orp . |08-25 pT No-
4)
RVWPET (Se
86557/ |26.08.2 |- s st o ESURg Order Dtd. 2023- gézigI at
2023 (023 76/202 : © > l08-25 No-
OLD ON
3 1)
. CHIEF (Se
86558/ |26.08. JUSTT |Order Dtd. 2023- at
2023 023 3225/2 N. ROUT €0 lcgrs Jo9-12 No-
COURT 1)
WP (C) - CHIEF WRIT (Se
86559/ |26.08. 10533/ M/S.GYANENDR c JUSTI |Order Dtd. 2023- |BRANCH |at
2023 023 2014 A CH.SWAIN : CE'S 08-24 (DIVIS |[No-
COURT TON 109




28

29

30

31

32

33

34

35

36

BENCH-
2)

. CHIEF (se
86561/ |26.08. JUSTI |Order Dtd. 2023- |WRIT at
2023 023 ég§9/2 D.K.JENA CE'S |08-16 APPEAL |No-
COURT 1)
WRIT (Se
WP (C) - CHIEF BRANCH at
86562/ [26.08. JUSTI |order Dtd. 2023- |(DIVIS 2T
2023 023 ;8?25/ R K MOHABHOI CE'S 08-24 ION T86
COURT BENCH-
)
1)
WRIT (Se
WP (C) - CHIEF BRANCH at
86564/ [26.08. JUSTI |order Dtd. 2023- |(DIVIS 20
2023|023 3217/2 P K LENKA CE'S |08-23 TON T;2
COURT BENCH-
)
3)
WRIT
(Se
BRANCH
86566/ [26.08.2 NE(C)- COURT |5 der Dtd. 2023- |(DIVIS 2T
30487/ B.K. PATI NO. 2 No-
2023 023 S ona aoe 2 j09-12 on o
BENCH- )
1)
WRIT
(Se
BRANCH
WP (C) - COURT ) at
86568/ 26.08.2 o 00 DAS FOUR” loxder prd. 2023-  |(p1vis 2T
2023 023 Soos ao: 2 Jog-24 on o
BENCH- )
1)
WRIT
(Se
BRANCH
86569/ [26.08.2 "E(C) = lsansTT KUMAR COURT | 4er Dtd. 2023- |(pIvIs 2t
22246/ NO. 2 No-
2023 023 2e22 loas e 2 Jog-24 on 197
BENCH- )
2)
WRIT
(Se
BRANCH
86573/ [26.08.2 NE(C)- COURT |5 der Dtd. 2023- |(DIVIS 2T
26270/ R.K.BARIK NO. 2 No-
2023 023 ool oo 2 l08-22 on (1o
BENCH- )
1)
WRIT
(Se
BRANCH
We (C) - COURT B at
86576/ 26.08.2 oo LT ohanTA ro R lorder ptd. 2023- |(prvIs [
2023 023 ol o 2 l08-22 O
BENCH- )
3)
WRIT (Se
WP (C) - COURT _ BRANCH |at
232;9/ 32508' 24842/ |S. SAHOO NO. 2 gg?ig brd. 2023= (prvrs No-
2023 OLD IoN  |116

BENCH-




N | T T
WRIT
(Se
BRANCH
WP (C) - COURT B at
37(86582/126.08.2 |, oooc |« saman  c.o. No. p [Order Dtd. 2023 (DIVIS |~
2023 (023 5023 oLy |08-24 TON 150
BENCH- |,
3)
[ WRIT
WP (C) - BRANCH ;ie
86583/ 126.08.2 COURT |[Order Dtd. 2023- (DIVIS
38 2023 023 5(2)2%5/ D.NATAK €0 lNo. 1 |os-31 TON If(l)6
BENCH- |,
2)
[ WRIT |
- CHIEF BRANCH ate
3o [86584/ |26.08.2 || -7 |SAMBEET . JUSTI (Order Dtd. 2023~ |(DIVIS |~
2023 (023 53 PATTANAYAK Y+ lceE's  |09-08 TON 53
COURT BENCH-
)
3)
___ . CHIEF (Se
40 86586/ 26.08.2 | R.K. . JUSTI |Order Dtd. 2023- |WRIT |at
2023 023 o3 MOHABHOT P lcE's  |09-27 APPEAL |[No-
COURT 4)
- CRLA- COURT crimMIN | (€
41 ggggo/ 32308'2 38/201 |A K BEHERA  C.O. NO. 2 ggﬁgg btd. 2023- oy ;t_
4 OLD APPEAL 8?
[ WRIT
(Se
BRANCH
WP (C) - COURT B at
4y 86591/ 126.08.2 N o0 | L ek c o o, |order pta. 2023 (DIVIS |2~
2023|023 5092 5 08-24 TON g
BENCH- |,
3)
- MATA- COURT (Se
43 [86592/ |26.08.2 |, -7  IBALARAM . o Order Dtd. 2023- |FIRST |at
2023 |023 STNGH : * |os-24 APPEAL |[No-
23 22 5
B MATA- COURT (Se
86593/ [26.08.2 Order Dtd. 2023- |FIRST |at
44 2023 023 61/201 |]A K MOHANTY |C. NO. 08-23 APPEAL INo-
8 22
3)
[ BAIL- |
45 (86594/ 26.08.2 gﬁ‘sz GANESH . ESURT Order Dtd. 2023- ;ZSRMI at
2023 (023 03 CHANDRA JENA 25 08-24 mrso. [No-
12)
2)
[ BAIL- |
BLAPL- COURT 2 (CRMT
46 28225/ 32308'2 8427/2 |R. K. BARIK [C.0. NO. gg?zg btd. 2023 Iy, ;E_
023 22 MISC-
12)
2)
14786596/ [26.08.2 [BLAPL- [A. K. SAHOO [C.O. |COURT |order Dtd. 2023- |[BAIL- |(se




48

49

50

51

52

53

54

55

56

57

2023|023 8434/2 NOo.  [08-25 2 (CRMI [at
023 22 NAL  |No-
MISC- [12)
2)
BAIL- [ o
BLAPL- COURT _|2(cRMT
28227/ 32508' 8436/2 H. K. PATRA NO. ggﬁgg brd. 2023- har, ;E_
023 22 MISC-
12)
2)
BAIL- [ o
BLAPL- COURT 2 (CRMT
ggggs/ ggéos. 8437/2 |H. K. PATRA NO. 8;?2? btd. 2023 Iy, ;E_
023 22 MISC-
12)
2)
BAIL- | o
BLAPL- COURT _|2(CRMI
23229/ égéos. 8451/2 M. R. BARIK NO. ggfgg brd. 2023- ar, Et_
023 22 MISC- |0
12)
2)
BAIL- [ o
86600/ [26.08.2 o“2FD™ lvaNog KUMAR COURT o der ptd. 2023- |2 (CFMT a¢
2023|023 8457/2 |pant N9- log-25 NAL No-
023 22 MISC- |- ¢
12)
2)
ABLAPL (Se
86601/ |26.08.2 |- o o Das ESURT Order Dtd. 2023- at
2023|023 8497/2 0 " o, |08-24 No-
023 12)
CONTC- COURT (5e
86602/ (26.08.2 |1 o, IATMAJIT No.  lorder Dtd. 2023- |CONTEM |at
2023|023 MANMITH DAS © |os-24 PT No-
023 22 5
BAIL- [ o
86603/ [26.08.2 o22FD™ Iapun KUMAR COURT |order ptd. 2023- |L(CRIMIg¢
2023|023 5321/2 | japy MO log-25 INAL - INo-
023 22 MTSC-
3)
1)
BAIL- [ o
BLAPL- COURT _ 1(CcRIM
23224/ 32508' 7818/2 |S.P. SAHOO NO. gg?ig brd. 2023= 1y, ;t_
023 22 MIsc- |7
2)
1)
BAIL- [ o
86605/ 26.08.2 |¢ 4007 lavorT COURT lorder ptd. 2023- |7 (XM
2023 023 0o |~ [PRAKASH KAR s 08-25 uisc. |No-
2)
1)
BAIL- [ o
BLAPL- COURT 1 (CRTM
28326/ 33508' 6955/2 |A. K. BEHERA NO. gg?gg brd. 2023 Iryar, ;E_
023 22 mIsc- |}

1)




58

59

60

61

62

63

64

65

66

67

68

WP (C) -

COURT

WRIT

(Se

86607/ (26.08.2 [,c 0> Lk FooRT lorder ptd. 2023- IR lat
2023 023 08-23 No-
023 22 -2
9)
BATL- (Se
86608/ [26.08.2 PEAPLT AMIAN SHAKTI COURT |y Ger Dtd. 2023- |L(CRIMI ¢
2023 023 6736/2 |5y, NO. l9g_24 INAL oo
023 22 MISC-
2)
1)
BATL- (Se
BLAPL- COURT 1 (CRIM
ggggg/ 32508’ 7667/2 |G. SAHOO NO. 8;?2? Ptd. 2023 INAL ;E_
023 22 MIsC- |
1)
BATL- (Se
BLAPL- COURT _ 2 (CRMI
ggg;o/ 32308’ 3107/2 M. D. BISWAL NO. gg?gz ptd. 2023 NAT Et_
023 22 MISC- 8?
2)
BATL- (Se
86611/ [26.08. 222?3; R. K. ESURT Order Dtd. 2023- %giiIM at
2023|023 S50 MALLICK o 08-24 wiec. |No-
1)
1)
BATL- (Se
86612/ |26.08.2 PLAPL” COURT | der Dtd. 2023- |2(CRMI| ¢
2023 1503 8416/2 |G.C. JENA NO.  igo, NAL |RC
023 22 MISC- |©
12)
2)
WP (C) - COURT WwRIT | o€
86613/ 26.08.2 |- 0T co Rt lorder ptd. 2023- R0 lat
2023 023 08-24 No-
2023 22 -7
55)
BATL- (Se
86614/ 126.08.2 °PLAPLT Inri1p kUMAR COURT | der Dtd. 2023- |2(CRMI| ¢
2023 023 4802/2 |oany NO. o524 NAL o
023 22 MISC-
11)
2)
BATL- (Se
86615/ |26.08. g??g?; GOUTAM ;gURT Order Dtd. 2023- %é;iIM at
2023|023 052 "¢ [cHARAN ROUT i 08-24 iiac. [No-
6)
1)
BATL- (Se
BLAPL- COURT _ 2 (CRMI
232%6/ §§§08' 5218/2 BISWAJIT DAS NO. gg?zz ptd. 2023 NAL ;t_
023 22 MISC- 9?
2)
WP (C) - COURT wriT | (€
86617/ (26.08.2 o) (b7 o g s it lorder ptd. 2023- [FRC  lat
2023 023 C0na i 08-25 o No-

44)




69

70

71

72

73

74

75

76

77

78

79

BATL-

- (Se
86618/ [26.08.2 oot COURT lorder ptd. 2023- |2\SFMI ¢
2023 023 7969/2 R.R. DAS NO. 08-24 NAL No-
023 22 MISC- 7?

2)
BAIL- (Se
86619/ 26.08.2 |50 lavOTT COURT lorder ptd. 2023- |2 (SRl
2023|023 023 PRAKASH KAR s 08-24 A No-
11)

2)
BAIL- (Se
86620/ [26.08. 2?2?3; B. B. EgURT Order Dtd. 2023- %éiiIM at
2023 |023 055 MATLICK > 08-24 ak o-
5)

1)

ABLAPL (Se
86621/ |26.08.2 - - ESURT Order Dtd. 9999- at
2023 |023 7969/2 |° Sy |12-31 No-

023 5)

WP (C) - COURT wriT | (5©
86622/ |26.08.2 ), DT L no. lorder prd. 2023- |[P 0 lat
2023|023 08-25 No-

2023 22 —7

44)
BAIL- (Se
86623/ [26.08.2 PLAPL” lyaNAs RANJAN COURT |\ ger Dtd. 2023- |2(CRMI| ¢
2023 |023 6666/2 |5 am00 NO.  lig 0oy NAL o
023 22 MISC- o)
2)
BAIL- (Se
86624/ |26.08. ???53; PRASANTA ;gURT Order Dtd. 2023- iégiIM at
2023 (023 053 KUMAR DAS o 08-24 AL oo
2)
1)
BAIL- (Se
86625/ [26.08. 2?253; PRASANTA ESURT Order Dtd. 2023- ;giRMI at
2023|023 55 [KuMAR Das i 08-25 e -
)
2)
BAIL- (Se

BLAPL- COURT 2 (CRMI
235?6/ égé08' 7919/2 M.R. SAHOO NO. gg?gg prd. 2023= Iy, 2

023 22 MISC- 7?

2)
WP (C) - COURT wriT | (5€
86627/126.08.2 1, 5000/ |5 D MUDULT No, [0rder Dtd. 2023- lppiyen 2T
2023|023 08-25 No-
2023 22 -2 0
BAIL- (Se

86628/ [26.08.2 [DCAPL- [SANTOSH COURT lorder ptd. 2023- |L'SRIMIne
2023 023 7875/2 KUMAR NO. 08-25 INAL No-
023 DWIVEDY 22 MISC- 2)

1)




80

81

82

83

84

85

86

87

88

89

90

BATL-

_ (Se
86629/ [26.08. 2??532 PRASANTA ;gURT Order Dtd. 2023- EQERMI at
2023 (023 023 KUMAR DAS oy 08-25 wrsc. [No-
7)
2)
ABLAPL ??gEEM (Se
86630/ |26.08.2 |- COURT |[Order Dtd. 2023- at
2023 023 5818/ (¢ JAYASINGH NO. 7 |08-25 INAL No-
021 MISC= 1y,
1)
BATL-
BLAPL- 2 (crurI | (5®
86631/ |26.08.2 | ', |PRASANTA COURT |Order Dtd. 2023- |¢.~ at
2023 023 023 KUMAR DAS NO. 7 |08-25 Mroc- 5?—
2)
BATL-
BLAPL- 1(crIM | (5
23332/ égéos. 7836/2 |A.K.MOHANTY ESUR3 gg?iz brd. 2023 I1yar, EE_
023 : MISC- |1
1)
BAIL-
BLAPL- 2 (cru1 | (€
86633/ |26.08.2 | ', |PRASANTA COURT |order Dtd. 2023- |¢.~ at
2023 (023 023 KUMAR DAS NO. 7 |08-25 Mrac.  No-
)
2)
BAIL-
BLAPL- 2 (crur1 | (5€
86634/ |26.08.2 | ', " |PRASANTA COURT Order Dtd. 2023- |~ at
2023 (023 023 KUMAR DAS NO. 7 |08-25 Mroc.  No-
)
2)
ABLAPL E?éiél (Se
86635/ [26.08.2 |- A MOHANTY COURT Order Dtd. 2023- |~ at
2023|023 3809/2 NO. 7 |08-25 No-
019 MISC= 11 4)
2)
ABLAPL E?éiél (Se
86636/ |26.08.2 |- R COURT |order Dtd. 2023- |& .~ at
2023|023 7301/2 NO. 7 |08-25 No-
023 MISC- o1
2)
BATL-
BLAPL- 2 (crur | (5
86637/ |26.08.2 |.'co " |PRASANTA COURT |Order Dtd. 2023- |<.~ at
2023 023 023 KUMAR DAS NO. 7 |08-25 Mrac.  No-
7)
2)
ABLAPL ??EEEM (Se
86638/ [26.08.2 |- COURT |Order Dtd. 2023- at
2023 023 1203g, [} K MOHANTY NO. 7 |08-25 INAL oo
MISC-
2022 2)
1)
86639/ [26.08.2 [BLAPL- [B. B. COURT |order Dtd. 2023- |BATL- |(Se
2023 (023 2594/2 MALLICK NO. 7 |08-25 2 (CRMT |at




91

92

93

94

95

96

97

98

023 NAL No-
MISC- |[11)
2)
BATL-
BLAPL- 1(crIM |(5®
86640/ |26.08. COURT |Order Dtd. 2023- at
2093|003 7810/2 |M.M. NAYAK vo. 7 lososs INAL 27
023 ' MISC- |,
1)
BATIL-
BLAPL- 1(crIm |‘5®
86641/ (26.08.2 |5 00" B. B, COURT |Order Dtd. 2023- [ =™ lat
2023 023 023 MALLICK NO. 7 |08-25 MISC— 2?—
1)
ABLAPL 2?5&&1 (Se
86642/ [26.08.2 |- COURT |Order Dtd. 2023- at
2023|023 7375/2 |F K MOHANTY NO. 7 |08-25 NAL oo
023 MISC= g
2)
BATL-
BLAPL- 2 (crur | (€
86643/ |26.08. COURT |Order Dtd. 2023- at
093|003 7793/2 |R.K.BARIK vo. 7 logess NAL 2
023 ’ MIsC- [
2)
BATL-
ABLAPL (Se
86644/ |26.08.2 |- HEMANTA COURT |order ptd. 2023- |L(CRIMIo¢
2023 023 7693/2 [FOMAR NO. 2 1og-25 INAL o
MOHANTA OLD MISC-
022 6)
1)
BAIL- (Se
86645/ 26.08.2 |oLAFL” COURT |order ptd. 2023- |2(CRMI|o¢
Sl s 7778/2 |H.K. DAS NO. 2 | 0EOST vaL |2
023 OLD MISC-
8)
2)
BAIL- (Se
BLAPL- COURT 2 (CRMI
23336/ 35308' 7757/2 |P.K.MOHANTY NO. 2 SZ?EE ped. 2023= ar, EE_
023 OLD MISC-
8)
2)
BATL- (Se
86648/ |26.08.2 |o-2EL” COURT |5 der ptd. 2023- |2 'CRIM I ¢
2023 023 7614/2 |S. DASH NO. 2 0o oy INAL |-
023 OLD MIsc- |[.°
3)
1)
BATL-
ABLAPL (Se
86649/ [26.08.2 |- S b samoo COURY lorder ptd. 2023- |7 (XM
2023 023 7696/2 - % log-25 No-
OLD MISC-
022 6)
1)
BATIL- (Se
86650/ (26.08.2 [0C0e L iy OUR” lorder Drd. 2023- |1 (CRIM|at
2023 023 i K oon £ jo8-24 INAL  |No-
MISC- |3)




[ 1)
BATL-
BLAPL- 1(cr1M | (€
10186651/ (26.08.2 |cg21 /o |o ¢ prupra COURT |order Dtd. 2023- | at
1 2023 023 o NO. 7 |08-25 v E?_
1)
[ BATL-
BLAPL- 1(crm | (5©
1086652/ |26.08. COURT |[Order Dtd. 2023- at
5 laos3 553 7603/2 |S.MOHANTY w6, 7 logona INAL [0°
023 . MISC-  [1
1)
[ BATT-
BLAPL- 2 (crumz | 5€
101(86653/ |126.08. 7600/2 |P.K.MOHANTY COURT |Order Dtd. 2023- NAL at
3 2023|023 093 NO. 7 |08-24 MrSCo gf—
2)
N BATL-
BLAPL- 2 (crumz | 5€
10186654/ (26.08.2 |/ 0 o o poon COURT |order Dtd. 2023- | .~ at
4 2023 023 021 NO. 7 |08-25 Mrac- 2?—
2)
[ BATL-
BLAPL- 2 (cru1 | (€
1086655/ (26.08.2 |00, o | panr COURT |order Dtd. 2023- |<.~ at
5 2023 (023 073 NO. 7 |08-24 Mroe- 2?—
2)
[ BATL-
BLAPL- 2 (crur | (€
1086656/ (26.08.2 |0 Do oo COURT Order Dtd. 2023- |~ at
6 2023 023 : NO. 7 |08-25 No-
023 mrsc- |7
2)
N JCRLA- |MR.SATRUGHNA crimMIn | 5€
10(86657/ |26.08. . COURT |Order Dtd. 2023- at
7 2023 023 86/201 |DASH, M/S. NO. 3 |08-25 AL No-
8 C. KASTURI : APPEAL |,
[ BATL-
BLAPL- 1(crim  ‘°©
1086658/ (26.08.2 |\ 0l Lo COURT |order Dtd. 2023- |7 at
8 2023 023 023 NO. 3 |08-24 Mreo- 2?—
1)
[ CRLREV CRIMIN | (Se
1086659/ |26.08.2 |- BALARAM COURT |Order Dtd. 2023- |AL at
9 2023 023 403/20 |SINGH NO. 7 |08-25 REVIST No-
23 oN 5)
[ BATL-
BLAPL- 1(crIM | (€
11 /86660/ |26.08. 7059/2 |S.BARTK COURT |Order Dtd. 2023- INAL at
0 2023 023 023 NO. 7 |08-25 v 2?—
1)
1186661/ [26.08.2 |TRUREV| COURT |Order Dtd. 2023- (5e
1 2023 023 13920 NO. 7 08-25 e




[ 23 6)
BATL-
BLAPL- 1(cr1M | (€
1186662/ 26.08.2 |21 o L o panea COURT |order Dtd. 2023- | at
2 12023 |023 023 NO. 7 |08-25 v 2?—
1)
[ BATL-
BLAPL- 1(cr1M | (€
11|86663/ |126.08. 6302/2 |s.K.BISWAL COURT |[Order Dtd. 2023- INAL at
3 2023 023 03 NO. 7 |08-25 iy ZT—
1)
B CRLMP- wriT | (°€
1186664/ |26.08. COURT |Order Dtd. 2023- at
4 2023 023 1150/2 |H K DASH NO. 7 |08-25 BRANCH |\ _
023 -7
5)
[ BATL-
BLAPL- 2 (crur | (€
11 [86665/ 26.08.2 [0, |1 o oo COURT |order Dtd. 2023- |¢.~ at
5 2023 (023 03 NO. 7 |08-25 Mroe- g?—
2)
[ BATL-
BLAPL- 1(crim  ‘°©
1186666/ 26.08.2 |20 7 L COURT |Order Dtd. 2023- | .= |at
6 2023 023 093 NO. 7 |08-25 Mreo- 2?—
1)
- SA- (Se
1186667/ 26.08.2 [0 | o [R.K.MOHAPATR COURT |Order Dtd. 2023- at
7 12023 023 A NO. 7 |08-24 No-
86
3)
[ (Se
WP (C) - WRIT
1186668/ |26.08. COURT |Order Dtd. 2023- at
s |ross 523 26862/ |A.KALASH w0, 7 logoog BRANCH |° -
2023 -1
30)
B WP (C) - wriT | (°€
1186669/ |26.08. COURT |Order Dtd. 2023- at
5 looos . |60 26860/ |A.KALASH o 7 l0gona BRANCH |2~
2023 -1
30)
N CRLMP- wriT | (€
12 86670/ 26.08.2 |7~ IDEBENDRA COURT |order Dtd. 2023- |Loo . lat
0 2023 023 SWATN NO. 7 |08-25 No-
023 -7
5)
N WP (C) - WwRIT | o€
1286671/ |26.08. COURT |0rder Dtd. 2023- at
L ooz lo0s 26863/ |A.KALASH o, 7 l0Bona BRANCH |2
2023 -1
30)
N WP (C) - WwRIT | o€
1286672/ |26.08. COURT |Order Dtd. 2023- at
5 12023 023 26858/ |A.KALASH NO. 7 08-24 BRANCH No-
2023 -1
30)
1286673/ [26.08.2 [wp(C) - COURT |order Dtd. 2023- [WRIT |(Se
3 2023 023 21219, |F- K. MOHANTY NO. 7 |08-24 BRANCH |at




2023 -4 No-
19)
WP (C) - COURT wriT | (€
86674/ 126.08.2 |,375 ) |k, MOHANTY |C.0. No. |order Dtd. 2023- | ooy at
2023 (023 09-18 No-
2023 12 -6
25)
BAIL- [ o
BLAPL- COURT _ |2 (crmr
28225/ 32508' 4706/2 |S. K. BISWAL [C.0. NO. ggﬁgg brd. 2023- har, ;E_
023 12 MISC-
10)
2)
CONTC- COURT (Se
86676/ |26.08. 60952 M/S.J.K.KHAN c NO Order Dtd. 2023- |CONTEM |at
2023 023 DAYATRAY : © |08-24 pT No-
023 12 0
RVWPET (Se
86677/ [26.08.2 |- PRATAP KUMAR | ESURT Order Dtd. 2023- EEXiEI at
2023 (023 225/20 |BEHERA : © los-18 No-
12 oN
22 1)
WRIT
(Se
BRANCH
86678/ |26.08.2 |"E{C)~ COURT |5 der Dtd. 2023- |(DIvVIs |2F
25964/ P. K. LENKA |C.O. NO. No-
2023 (023 03 - 08-25 TON 03
BENCH- |
1)
WRIT
(Se
BRANCH
86679/ 26.08.2 [N {C) - COURT |5 der Dtd. 2023- |(DIVIS 2T
26708/ |S. K. BISWAL |C.O. NO. No-
2023 (023 5093 5 08-25 TON 101
BENCH- |
2)
WRIT
(Se
BRANCH
86680/ [26.08.2 NE(C)- COURT |5 der Dtd. 2023- |(DIVIS 2T
26706/ |S. K. BISWAL |C.O. NO. No-
2023 (023 5093 5 08-25 TON 101
BENCH- |
2)
WP (C) - |PRADIPTA wriT | (°€
86681/ [26.08. COURT |Order Dtd. 2023- at
2023 023 22514/ |KUMAR C. NO. 6 l08-16 BRANCH No-
2023  |MOHANTY : -1 5
WRIT
WP (C) - BRANCH ;ie
86683/ |26.08. COURT |Order Dtd. 2023- |(DIVIS o0
2023 023 58225/ S. K. BISWAL IC.0. ly5 "6 l0g-25 TON Til
BENCH- |,
2)
WRIT |(Se
WP (C) - _ |BRANCH at
28324/ 33508' 26704/ |s. K. BISWAL [C. §8UR2 gg?gg bed. 2023= (prvis fNo-
2023 : TON 111

BENCH-




|| 2)
WRIT
W (C) - BRANCH ;ie
13/86685/ |26.08. COURT |Order Dtd. 2023- |(DIVIS
a |2023 023 52222/ S. K. BISWAL NO. 6 |08-25 ION Til
BENCH- |
2)
N WP (C) - COURT wriT | (€
1386687/ 126.08. PRAKASH CH. Order Dtd. 2023- at
5 2023 |023 27691/ | s NO. 2 1hg_25 BRANCH |-
2023 OLD -1
49)
N CRLMC- COURT crimIn | (5©
23 23228/ 32308' 3389/2 |GANESH SAHOO NO. 2 gg?gg Ptd. 2023- |, ;2_
023 OLD MISC |3
N CRLMC- COURT crimIn | 5€
%3 gggzg/ égéos. 3486/2 DILLIP SAMAL NO. 2 gg?ig Ptd. 2023- | ;t_
023 OLD MISC 1?
N CRLMC- COURT crimIn | 5€
23 23220/ égéos. 3354/2 DILLIP SAMAL NO. 2 ggfgg Ptd. 2023- |, EE_
023 OLD MISC |3
- CRLMC- COURT crimIn | (5€
1386691/ |26.08.2 | 20c  |SANKET . Order Dtd. 2023- |/ at
9 2023 023 03 KANUNGO 1 10-06 lsc gf—
B CRLMC- COURT crimMIN | (€
1486692/ 126.08. Order Dtd. 2023- at
o ooz |60 3417/2 |A. K. BEHERA NO.  Jgois AL e
023 11 MISC ||
B CRLMC- COURT (Se
1486693/ (26.08.2 |Jco0 0 |oaian pacw . Order Dtd. 2023- at
1 2023 023 * |08-25 No-
023 11
1)
B CRLMC- COURT crimIn | 5€
1486694/ 26.08. Order Dtd. 2023- at
5 lroas . 523 3333/2 [R. R. NAYAK NO.  J5oos AL e
023 11 MIsc |3}
B CRLMC- COURT (Se
1486695/ |26.08.2 (S o M. R. . Order Dtd. 2023- at
3 2023 |023 ROUTRAY * |08-25 No-
023 11
3)
- CRLMC- COURT (Se
14 86696/ |126.08. 3659/ PARTHA NO Order Dtd. 2023- at
4 2023 023 SARATHI DAS © l08-25 No-
023 11
3)
B CRLMC- COURT (Se
1486697/ |26.08.2 |J o, [PRASANNA . Order Dtd. 2023- at
5 2023 (023 KUMAR PATRA * los-25 No-
023 11 5




[ (Se
14 86698/ |26.08. g?gg;z o k. sanoo | EgURT Order Dtd. 2023- at
6 2023 023 - R : © 09-22 No-
023 11
3)
B CRLMC- COURT (Se
1486699/ 26.08.2 |J7). " ROHIT KUMAR |, . Order Dtd. 2023- at
7 12023 023 MAHABHOT . * |os-25 No-
023 11
3)
B CRLMC- COURT (Se
14 [86700/ (26.08.2 [olc o | o | o Order Dtd. 2023- at
8 2023 023 - : * |10-06 No-
023 11
3)
B CRLMC- COURT (Se
14186701/ |126.08. 3284/2 |B. K. DAS c NO Order Dtd. 2023- at
9 2023 023 - A : * |08-25 No-
023 11
3)
B ABLAPL BAIL- | oo
COURT 1 (CRIM
15(86702/ |26.08.2 |- Order Dtd. 2023- at
o ooz |60 7449/ (CRNESH SAHOO [C.0. NO. | /2950 INAL 2"
11 MISC-
023 3)
1)
- ABLAPL BAIL- | oo
15(86703/ [26.08.2 |- PRATAP KUMAR | ESURT Order Dtd. 2023- iégiIM at
1 12023 023 7451/2 BARIK : © l08-24 No-
11 MISC-
023 3)
1)
- ABLAPL BAIL= | oo
1586704/ |26.08.2 |- BALARAM . ESURT Order Dtd. 2023- ;giRMI at
2 12023 |023 6628/2 |[STNGH : © l08-24 No-
11 MISC-
023 11)
2)
N BATIL-
ABLAPL (Se
1586705/ |26.08.2 |- JAYAKRISHNA |, EgURT Order Dtd. 2023- iégiIM at
3 2023|023 7433/2 MOHAPATRA : © l08-24 No-
11 MISC-
023 3)
1)
[ BATL-
ABLAPL L (orm |(5€
15/86706/ |26.08.2 |- RASHMI . COURT |order Dtd. 2023- |7 Jat
4 2023 023 7496/2 RANJAN DAS Y+ INo. 2 |08-28 No-
023 MISC— g,
1)
ABLAPL ??EEEM (Se
15(86707/ |126.08.2 |- RASHMI c COURT |Order Dtd. 2023- INAL at
5 2023 (023 7447/2 RANJAN DAS Y- INo. 2 |08-24 No-
MISC-
023 3)
1)
[ BATL-
ABLAPL L (Crm |(5e
15/86708/ |26.08.2 |- A. K. . COURT |order Dtd. 2023- |7 |at
6 2023 023 7452/2 MOHANTY Y- Ino. 2 |08-24 No-
MISC-
023 3)
1)
115(86709/ [26.08.2 |[ABLAPL [P. K. BARIK [C.O. [COURT |order Dtd. 2023- [BAIL- |(se




~l

2023 (023 - NO. 2 |08-24 1 (CRIM |at
7448/2 INAL  |No-
023 MISC- |[3)
1)
ABLAPL ??EEEM (Se
86710/ |126.08.2 |- SUBRATA COURT |Order Dtd. 2023- INAL at
2023 (023 7405/2 |PANDA NO. 2 |08-24 No-
023 MISC- 3)
1)
ABLAPL ??EEEM (Se
86711/ [26.08.2 |- SUBRATA COURT |Order Dtd. 2023- |I.. " lat
2023 (023 7404/2 |PANDA NO. 2 |08-24 No-
023 MISC- 3)
1)
BAIL-
ABLAPL 5 (CRMI (Se
86712/ [26.08.2 |- BINDU SAGAR COURT |Order Dtd. 2023- |~ at
2023 (023 6700/2 |SWAIN NO. 2 |08-24 No-
023 MISC- 11)
2)
BAIL-
ABLAPL 1 (CRIM (Se
86713/ 26.08.2 |- M. K. SWAIN COURT |Order Dtd. 2023- | |at
2023 (023 7419/2 [ " NO. 2 |08-24 No-
023 MISC 3y
1)
WP (C) - wriT | (°€
86714/ |126.08. 11567/ RASHMI COURT |Order Dtd. 2023- BRANCH at
2023  |023 RANJAN DAS NO. 6 [09-01 No-
2022 -1
30)
BATL-
ABLAPL 1 (CRIM (Se
86715/ [26.08.2 |- PRASANJIT COURT |Order Dtd. 2023- |I.. " lat
2023  |023 7455/2 |BEHERA NO. 6 |08-24 No-
023 MISC— )
1)
BATL-
ABLAPL 1 (CRIM (Se
86716/ 26.08.2 |- HRUDANANDA COURT |Order Dtd. 2023- |7 lat
2023  |023 7424/2 |MOHAPATRA NO. 6 |08-24 No-
023 MISC- 3)
1)
BAIL-
ABLAPL 1 (CRIM (Se
86717/ 26.08.2 |- b N. NAYAK COURT |Order Dtd. 2023- |I.. " lat
2023 (023 6727/2 " T NO. 6 |(08-24 No-
023 MISC- 6)
1)
BAIL-
ABLAPL 1 (CRIM (Se
86718/ |126.08.2 |- K. K. COURT |Order Dtd. 2023- INAL at
2023 (023 6702/2 MOHANTA NO. 6 |(08-24 No-
023 MISC= gy
1)
ABLAPL (Se
86719/ [26.08.2 |- PRATAP KUMAR COURT |0rder Dtd. 2023- at
2023 (023 8031/2 |[BARIK NO. 6 |08-24 No-
023 6)




BATL-

ABLAPL 2 (crut | (3¢
86720/ |126.08.2 |- JYOTI . COURT Order Dtd. 2023- |0~ at
2023  [023 6655/2 PRAKASH KAR | ' ~° [NO. 6 08-24 No-
MISC-
023 11)
2)
ABLAPL ??gEEM (Se
86721/ 126.08.2 |- COURT |[Order Dtd. 2023- at
2023 023 6597/2 [PTSWAJIT DAS C.0- lyq =5 107-25 INAL No-
023 MISC= 5y
1)
ABLAPL ??EEEM (Se
86722/ 126.08.2 |- P. R. SWAIN |c. COURT |Order Dtd. 2023- INAL at
2023  [023 6370/2 NO. 2 [07-19 No-
023 MISC— 3,
1)
ABLAPL ??éEEM (Se
86723/ 126.08.2 |- COURT |Order Dtd. 2023- at
2023|023 7439/2 B+ K+ BEHERAIC.O- 5 =) log-24 INAL yo-
023 MISC= 3
1)
ABLAPL 2?£§§1 (Se
86724/ |126.08.2 |- RAKESH KUMAR |, COURT Order Dtd. 2023- |© = at
2023  [023 6639/2 |SARANGI "~ INo. 2 |08-24 No-
MISC-
023 11)
2)
ABLAPL ?TéEEM (Se
86725/ |126.08.2 |- COURT |Order Dtd. 2023- at
2023 023 6321/2 [+ R+ BARIK C.0-lyq "o l07-18 INAL - No-
023 MISC 3
1)
ABLAPL E?éiél (Se
86726/ |126.08.2 |- H. K. pATRA o COURT (Order Dtd. 2023- |~ at
2023  [023 6220/2 | Y lNo. 2 |07-14 No-
023 MISC= gy
2)
ABLAPL ??éEEM (Se
86727/ 126.08. - COURT |Order Dtd. 2023- at
2023  [023 7418/2 [BNID SAHOO 1C.0. 1y "5 log_24 INAL - o-
023 MISC= |3y
1)
ABLAPL ??EEEM (Se
86728/ |126.08.2 |- PRASANJIT . COURT Order Dtd. 2023- |1 " lat
2023  [023 7413/2 BEHERA Y INo. 2 |08-24 No-
MISC-
023 3)
1)
ABLAPL ??EEEM (Se
86729/ |126.08.2 |- JYOTI . COURT Order Dtd. 2023- |1 " lat
2023  [023 7414/2 PRAKASH KAR |~ "~ |NO. 2 |08-24 No-
MISC-
023 3)
1)
86730/ |26.08.2 ABLAPL |ACHYUTANANDA |, COURT Order Dtd. 2023- |BAIL- |(Se
2023  [023 - PATTANAIK Y NOo. 2 |08-24 1 (CRIM |at




[ 7423/2 INAL  |No-
023 MISC- |3)
1)
N WP (C) - wriT | (5©
17|86731/ |126.08. COURT |Order Dtd. 2023- at
s 2023 523 26930/ |S. K. RAY C.0. |07 083 BRANCH |~
2023 -2
9)
N WP (C) - wrrT | (5e
18(86732/ |26.08. COURT |Order Dtd. 2023- at
0 l2o23  lo23 26925/ |S. K. RAY C.0- 150, 2 log—23 BRANCH |~
2023 -2
9)
ABLAPL ??EEEM (Se
181(86733/ |126.08. - COURT |Order Dtd. 2023- at
1 2023|023 7409/2 [R- K- PEHURY 1C.0- g 5 l0g-24 INAL - INo-
023 MISC— 3
1)
[ BATL-
ABLAPL L (crom | (5€
18(86734/ (26.08.2 |- A, K. . COURT [Order Dtd. 2023- |1 " lat
2 2023 023 5944/2 MOHANTY ¥ No. 2 |07-10 No-
023 MISC= g,
1)
[ BATL-
ABLAPL 1 (crou | (Se
18(86735/ (26.08.2 |- COURT |Order Dtd. 2023- at
3 2023 023 743272 M+ R+ SRHOO C.0. |h "9 log_24 INAL -
053 MISC- |5)
1)
[ BATL-
ABLAPL R
18(86736/ (26.08.2 |- BISWAJIT . COURT [Order Dtd. 2023- | .27 lat
4 (2023 023 7435/2 |MOHANTY ¥+ NO. 2 |08-24 No-
MISC-
023 3)
1)
ABLAPL ??é;;M (Se
18186737/ |26.08.2 |- s k. smned o COURT |Order Dtd. 2023- | o 7" lat
5 (2023 023 7437/2 |70 O ¥+ NO. 2 |08-24 No-
023 MISC= |3y
1)
[ BATL-
ABLAPL L (crom | (5e
18(86738/ (26.08.2 |- B. R. . COURT [Order Dtd. 2023- | " lat
6 (2023 |023 7450/2 |SENAPATI "~ INOo. 2 |08-24 No-
023 MISC= 3y
1)
ABLAPL ??EEEM (Se
1886739/ |126.08.2 |- B. K. c COURT |Order Dtd. 2023- INAL at
7 (2023 023 7430/2 |GOCHHAYAT ’ NO. 2 |09-13 No-
MISC-
023 3)
1)
[ BATL-
ABLAPL I EE
18186740/ |26.08.2 |- NARENDRA . COURT [Order Dtd. 2023- | "7 lat
8 12023 |023 7441/2 [KUMAR LENKA |~ " [NO. 2 |08-24 No-
MISC-
023 3)
1)
11886741/ [26.08.2 |[ABLAPL [MANOJ KUMAR [C.0. [COURT |order Dtd. 2023- [BAIL- |(se




°

2023 023 - MALLICK NO. 2 |08-24 1 (CRIM lat
7438/2 INAL No-
023 MISC- |3)
1)
ABLAPL ??EEEM (Se
86742/ 126.08.2 |- S. K. SWAIN COURT |Order Dtd. 2023- INAL at
2023 023 745472 |0 7 NO. 2 |09-14 No-
023 MISC= 3,
1)
ABLAPL ??EEEM (Se
86743/ (26.08.2 |- b Das COURT [Order Dtd. 2023- | """ lat
2023 023 7420/2 " NO. 2 |08-24 No-
023 MISC= 5,
1)
BAIL-
ABLAPL 1 (CRIM (Se
86744/ (26.08.2 |- SAROJ KUMAR COURT [Order Dtd. 2023- |[ """ lat
2023 (023 7445/2 DASH NO. 2 |08-24 No-
023 MISC— g,
1)
BAIL-
ABLAPL 1 (CRIM (Se
86745/ 26.08.2 |- COURT |0rder Dtd. 2023- at
2023 023 7429/2 [PARAT DASH NO. 2 [09-18 INAL - No-
023 MISC— g
1)
ABLAPL ??EEEM (Se
86746/ (26.08.2 |- SATYAJIT COURT [Order Dtd. 2023- | o 7" lat
2023 023 7434/2 MOHAPATRA NO. 2 |09-14 No-
093 MISC- |)
1)
ABLAPL ??éEEM (Se
86747/ 126.08. - B. N. SAHU COURT |Order Dtd. 2023- INAL at
2023 023 7431/2 °° NO. 2 [09-18 No-
023 MISC= 13
1)
BAIL-
ABLAPL 1 (CRIM (Se
86748/ 26.08.2 |- COURT |Order Dtd. 2023- at
2023|023 74722 |SAMIR BARIK NO. 2 |09-25 INAL -
023 MISC= 3,
1)
ABLAPL ??EEEM (Se
86749/ 26.08.2 |- ¢ K. BARIK COURT [Order Dtd. 2023- | " lat
2023 023 7410/2 |70 O NO. 2 09-08 No-
023 MISC— s
1)
BAIL-
ABLAPL 1 (CRIM (Se
86750/ (26.08.2 |- BISWARANJAN COURT [Order Dtd. 2023- | " lat
2023 023 7415/2 |DALAT NO. 2 |08-24 No-
023 MISC— g,
1)
86751/ 26.08.2 “PLAFL hanas rRangan COURT lorder Ded. 2023- | % T, (Se
2023 023 74082 |SRHOO NO. 2 |08-24 e o-




023 MISC- |3)
1)
ABLAPL ?ééi;M (Se
86752/ |26.08.2 |- COURT |Order Dtd. 2023- at
2023 023 67242 |PTLLIP SAMAL NO. 2 08-24 INAL o
093 MISC- |
1)
GCRLA- crimIn | (5€
86753/ |26.08. COURT |Order Dtd. 2023- at
2023 023 46/200 M.K.MOHANTY NO. 2 l08-10 AL No-
3 : APPEAL 1|
CRLREV CRIMIN | (Se
86754/ 126.08.2 |- COURT |Order Dtd. 2023- |AL at
2023 023 219/20 F-K- LENKA NO. 2 08-24 REVIST No-
10 oN 3)
JCRLA- ADV crimIn | 5€
86755/ 126.08. ! COURT |Order Dtd. 2023- at
023 |60 27/202 [M/S.MANORANJ vo. 2 |00 AL e
0 AN PADHI . APPEAL )|
CRLA- crimIn | 5€
86756/ |26.08. R.K.MOHAPATR COURT |Order Dtd. 2023- at
2023|023 172/20 |, NO. 2 |08-21 AL No-
07 : APPEAL o)
JCRLA- crimIn | (5€
86757/ [26.08. COURT |Order Dtd. 2023- at
2023|023 20/202|S. BISWAL NO. 2 |07-19 AL No-
1 : APPEAL o1
crimMIN | (€
86758/ 126.08.2 |JCRLA- C.R.NAYAK COURT |Order Dtd. 2023- AL at
2023 023 6/2021 NO. 2 |08-16 appEar NO-
9)
(Se
WP (C) - WRIT
86759/ |26.08. COURT |Order Dtd. 2023- at
5023 1523 27422/ |s. BISWAL vo. 2 logess BRANCH |~
2023 -7
18)
(Se
WP (C) - WRIT
86760/ |26.08. COURT |Order Dtd. 2023- at
5023 lo2s 27421/ |S.BISWAL vo. 2 losess BRANCH |2 "
2023 -7
18)
(Se
WP (C) - WRIT
86761/ [26.08. COURT |Order Dtd. 2023- at
2023 023 27432/ |S.BISWAL NO. 2 los-25 BRANCH |~
2023 -7
18)
(Se
WP (C) - WRIT
86762/ |26.08. COURT |Order Dtd. 2023- at
5023 1523 27427/ |S.BISWAL vo. 2 logegs BRANCH |2~
2023 -7
18)
(Se
WP (C) - WRIT
86763/ |26.08. COURT |Order Dtd. 2023- at
2023|023 §3§§5/ S-BISWAL NO. 2 |08-25 PEANCH INo-

18)




(Se

WP (C) - WRIT
86764/ |26.08. COURT |Order Dtd. 2023- at
2023 lo2s 27418/ |S.BISWAL w0, 2 lososs BRANCH |2~
2023 -7
18)
(Se
WP (C) - WRIT
86765/ |26.08. COURT |Order Dtd. 2023- at
2023 lo23 27415/ |S.BISWAL NO. 2 l08-25 BRANCH |~
2023 -7
18)
(Se
WP (C) - WRIT
86766/ |26.08. COURT |[Order Dtd. 2023- at
2023 lo23 27408/ |S.BISWAL w0, 2 lososs BRANCH |2
2023 -7
18)
(Se
WP (C) - WRIT
86767/ |26.08. COURT |Order Dtd. 2023- at
5023 lo23 27411/ |S. BISWAL vo. 2 logoss BRANCH |2~
2023 -7
18)
M/S ANIL (Se
86768/ [26.08. gggz;z KUMAR DAS, ESURT Order Dtd. 2023- |CONTEM |at
2023 (023 093 K .MOHANTY, e |09-15 pT No-
R.ROUTRAY 5)
CONTC- COURT (Se
86769/ (26.08.2 |coi o | o0 o Order Dtd. 2023- |CONTEM |at
2023 023 : * |08-25 PT No-
023 16
4)
CONTC- COURT (Se
86770/ (26.08.2 |c2y oo b poun . Order Dtd. 2023- |CONTEM |at
2023 |023 R * |08-25 pT No-
023 16
2)
WP (C) - [ULLASH COURT wriT | (°€
23;;1/ 33508' 27175/ |CHANDRA NO. 2 ?g?ii Ptd. 9999 arancH ;t_
2023  |MOHANTY OLD -4 23)
WP (C) - COURT wriT | (°€
23;;2/ 35308' 26510/ |S.CH. DASH NO. 2 SZ?EE Ptd. 2023=  lppancH Et_
2023 OLD -5 ©
21)
MACA- COURT mrsc. |'5€
23;;3/ 35508' 1168/2 |P.K. LENKA NO. 2 gg?zz Ptd. 2023- i opEAL ;t_
018 OLD SEC. 1?
MACA- COURT Mrsc. |5
28;;4/ 35308' 1168/2 |S.K. SINGH NO. 2 ggﬁgz Ptd. 2023= i opraL ;E_
018 OLD SEC. |3
(Se
RSA- COURT
86775/ |26.08. Order Dtd. 2023- at
2023 023 258/20 P.K. LENKA NO. 09-21 No-
23 23
1)
WP (C) - COURT _wrrT  [(se
23;;6/ §§§08' 27371/ |B.K.MOHARANA NO. gg?zz brd. 2023= lppancH at
2023 23 -6 No-




[ ] | 25)
WP (C) - COURT wrir | \5€
22 (86777/(26.08.2 |70 b0 Lo vo. |order pta. 2023- |15 lat
5 2023 (023 08-25 No-
2023 23 -8
43)
M WP (C) - COURT wrrr | (S¢
22 [86778/(26.08.2 | S o L o no. lorder Dtd. 2023- [l . lat
6 2023 023 08-24 No-
023 23 -5
47)
N CRLMC- |BIBHUTT COURT crImIn | 5€
22186779/ [26.08. Order Dtd. 2022- at
2 ons . loos 1559/2 [RANJAN NO. 2 (0% AL e
022 MOHANTY OLD MISC o)
N ABLAPL (se
22186780/ [26.08. - S.P. SAHOO ESUR;‘ Order Dtd. 2023- at
8 [2023 023 8401/2 > 5" orp  08-24 No-
023 5)
N CONTC- [M/S COURT (Se
2286781/ [26.08. Order Dtd. 2023- |CONTEM at
5 boss | 925 5469/2 |JYOTIRANJAN NO. 2 [J50: or e
023 KAR OLD 3?
- CONTC- [M/S SANTOSH COURT (Se
2386782/ |26.08. Order Dtd. 2023- |CONTEM |at
0 2023 023 5453/2 |KUMAR NO. 2 1hg_25 pT No-
023 MOHANTY OLD 5
M CONTC- COURT (Se
2386783/ [26.08. Order Dtd. 2023- |CONTEM at
5223/2 |G.D. MALLICK NO. 2
1 2023 023 08-25 pT No-
023 OLD b
B s, (se
23186784/ [26.08. Zg§332 NIRANJAN ;gURg Order Dtd. 2023- |CONTEM |at
2 2023  |023 053 LENKA, H.K.MO orp  |08-25 pT No-
HANTA 4)
N CONTC- COURT (Se
2386785/ |26.08.2 | o0 | caAL o, 5 lorder Dtd. 2023- |CONTEM jat
3 2023 023 08-25 pT No-
023 OLD )
- CONTC- COURT (Se
2386786/ |26.08.2 | oo | NG, 5 lorder Dtd. 2023- |CONTEM fat
4 2023 023 08-25 pT No-
023 OLD
2)
N CONTC- COURT (Se
2386787/ |26.08. Order Dtd. 2023- at
= 12023 [523 5990/2 |S.K. RATH NO. 2 [gos e
023 OLD
2)
- CONTC- COURT (Se
2386788/ [26.08. Order Dtd. 2023- at
6 2023 lo23 5967/2 N.K. ROUT O No-
023 OLD ©
2)
23/86789/ [26.08.2 |conTc- N K. ROUT COURT |0rder Dtd. 2023- (Se
7 2023 023 5966/2 | " NO. 2 |08-25 at




[ 023 OLD No-
2)
H CONTC- COURT (Se
2386790/ |26.08.2 | oo |0 aoncrien | o lng. o [OFder Dtd. 2023-  |CONTEM |at
8 2023 023 08-25 PT No-
023 OLD
4)
N CONTC- COURT (Se
23 [86791/(26.08.2 | /oo |o Lo . o, , lorder Dtd. 2023- |CONTEM lat
9 [2023 023 : : © < |og-25 PT No-
023 OLD
3)
N FAO- COURT mrsc. |'5€
34 28222/ 32508'2 268/20 |S.R. OJHA Cc.0. NO. 2 ggﬁgz Ptd. 2023- i oppaL ;E_
23 OLD SEC. g,
B FAO- COURT mrsc. |'5€
24 [86793/ 26.08.2 |, /0" 0 IN.K. . vo. o [order Dtd. 2023- | o-- lat
1 2023 023 - SATAPATY orp | 08-24 ane Ef_
N FAO- COURT mrsc. |'5€
24 [86794/(26.08.2 | ' [BALARAM . o Order Dtd. 2023- | *o-- lat
2 12023 |023 s STNGH 03 10-09 R g?—
B MACA- COURT mrsc. |'5€
24 23225/ égéos.z 288/20 |S.R. OJHA c.0. INO. 8;?22 Ptd. 2023- i opmaL ;t_
15 23 SEC. 9?
N MACA- COURT mrsc. |'5€
24 [86796/(26.08.2 |, 00> c o o,  [order pta. 2023- | o0 at
4 2023 023 08-24 No-
15 23 SEC. g
N MACA- COURT mrsc. |'5€
24 23;27/ 32508'2 711/20 |S. SWAIN c.0. NO. gg?iz Ptd. 2023- i opEAL ;t_
22 23 SEC. 4?
N RSA- COURT (Se
2486798/ [26.08.2 Order Dtd. 2024- |SECOND |at
< oos 1523 173/20 [B.R.SENAPATT [C.0. NO.  [(7°(] S PPEAL he-
22 23
1)
N RSA- COURT (Se
24 [86799/ 26.08.2 |, 020 L o . o Order Dtd. 2023- |SECOND |at
7 2023 023 : : © 09-21 APPEAL |[No-
22 23
1)
N RSA- (Se
2486800/ [26.08.2 DR Order Dtd. 2024- |SECOND at
8 2023 023 §4/202 P.BASTIA €015 loi-12 APPEAL |No-
1)
N RSA- (Se
2486801/ [26.08.2 COURT Order Dtd. 2023- |SECOND |at
9 2023 023 13/202 BISWAJIT DAS [C.0. \yq 7 log-24 APPEAL |No-
1)
125(86802/ [26.08.2 [Rsa- [B. Das C.0. |cOURT |order Dtd. 2023- [SECOND [(Se




2023 023 98/202 NO. 7 |08-24 APPEAL |at
3 No-
1)
RSA- (Se
86803/ |26.08. COURT |Order Dtd. 2023- SECOND |at
2023 023 53/202 T K MOHANTY NO. 7 08-24 APPEAL |No-
1)
(Se
RSA- COURT
86804/ |26.08. Order Dtd. 2023- at
2023 lo23 263/20 |S.MOHARANA NO. 12-91 No-
23 23
1)
RSA- (Se
86805/ |26.08. DR Order Dtd. 2023- |SECOND at
2023 023 ;;1/20 T K MOHANTY (J)  08-24 APPEAL |No-
1)
RSA- COURT (Se
86806/ |26.08. Order Dtd. 2023- |SECOND |at
2023 |023 382/20 IS MOHARANA NO- log-24 APPEAL [No-
22 23
3)
RSA- (Se
86807/ |26.08. DR Order Dtd. 2023- |SECOND |at
2023 023 ;;9/20 B K PATI (J)  08-24 APPEAL |No-
1)
RSA- (Se
86808/ |26.08. DR Order Dtd. 2023- |SECOND at
2023 023 §2/202 J D MUDULI (J)  08-24 APPEAL |No-
1)
RSA- (Se
86809/ |26.08. DR Order Dtd. 2023- |SECOND |at
2023|023 321/20 G SUNDARA (J)  |08-24 APPEAL |No-
3)
WP (C) - COURT WRIT | °°
86810/ 126.08.2 |}, 2700 | oo pa N lorder ptd. 2023- [l . lat
2023 (023 09-13 No-
2023 12 -5
22)
WP (C) - COURT wriT | (€
86812/ |26.08.2 |, . [ASISH KUMAR o Order Dtd. 2023- | . lat
2023 (023 003 |[RAY - 08-25 > No-
9)
WP (C) - COURT WwRIT | o€
86813/ 126.08.2 /o200 Lrnmn e e N0 lorder ptd. 2023- |l . lat
2023 (023 08-25 No-
2023 12 -6
25)
WP (C) - COURT wriT | (€
86814/ 126.08.2 |, /[0 | NG lorder Dtd. 2023- 1o o . lat
2023 (023 08-25 No-
2023 12 -8
41)
WPC (OA COURT (Se
86815/ |26.08.2 |C) - UMAKANTA o Order Dtd. 2023- |OA at
2023 023 1544/2 |CHHOTRAY * |os-24 Branch [No-
017 12 1)




WP (C) -

COURT

WRIT

(Se

86816/ |26.08. ANTI, KUMAR Order Dtd. 2023- at
2023 023 26009/ DAS NO. 08-25 BRANCH No-
2023 12 -7
48)
WP (C) - COURT wriT | (°€
86817/ 126.08. 26590/ |SARAT DASH NO. Order Dtd. 2023- BRANCH at
2023|023 08-25 No-
2023 12 -5
21)
WP (C) - COURT wriT | (€
86818/ 126.08.2 |, 000 |sarar DASH no. |[Order Dtd. 2023- lpp,yeq 2T
2023|023 08-25 No-
2023 12 -7
48)
WP (C) - COURT WwRIT | o€
86819/ 126.08.2 |, 27" MRUTYUNJAY o Order Dtd. 2023- [ lat
2023|023 PAGAL * |08-25 No-
2023 12 -6
25)
WP (C) - COURT wriT | (€
86820/ (26.08.2 |} 27" MRUTYUNJAY . Order Dtd. 2023- | - lat
2023 023 PAGAL © 08-25 No-
2023 12 -6
25)
WP (C) - COURT wriT | (°€
86821/126.08-2 |) 6357/ |TAPAN SWAIN no. |0rder Dtd. 2023~ gpancn [3F
2023 023 08-25 No-
2023 12 -1
30)
WP (C) - COURT wriT | (°€
86822/ |26.08.2 |, o2 ISUVENDU . Order Dtd. 2023- | - . lat
2023 |023 BARTK * |08-25 No-
2023 12 -2 9)
WP (C) - COURT wriT | (°€
86823/ |26.08.2 |), - INITYANANDA o Order Dtd. 2023- [ lat
2023|023 BEHURIA © |os-25 No-
2023 12 -7
44)
WP (C) - COURT wriT | (°€
86824/ 126.08-2 156141/ |p ¢ BEHERA no. (Order Dtd. 2023= lppancy 2F
2023 023 08-25 No-
2023 12 -8
41)
WP (C) - COURT wriT | (°€
86825/ 26.08.2 |2 0 | ra DAS no. (Order Dtd. 2023= lpop ey 2t
2023|023 08-24 No-
2023 12 -2
8)
WP (C) - COURT WwRIT | o€
86826/ (26.08.2 |5 00" | Dy no. |0rder Dtd. 2023~ g, ncn 2T
2023 023 08-24 No-
2023 12 -7
15)
WP (C) - COURT wriT | (€
86827/126.08.2 1) 6610/ |SUMANTA DAS no. |[order Dtd. 2023- lpp,yen 2T
2023|023 08-24 No-
2023 12 -7
15)
B (C) _ [wrIT [(Se
86828/ (26.08.2 |, 02 |0 b COURT |Order Dtd. 2023- [io o .| 2
2023|023 NO. 1 |08-24
2023 -7 No-




N — %)
WPC (OA (Se
2786829/ |26.08.2 |)- COURT |Order Dtd. 2023- |0A at
6 2023 023 124272 M R SAHOO NO. 1 08-24 Branch No-
018 1)
[ WPC (OA (Se
2786830/ |26.08.2 |)- COURT |Order Dtd. 2023- |OA at
7 12023 023 566,20 CTERAM SAMAL NO. 1 |08-23 Branch No-
16 1)
o CONTC- (Se
27/86831/ |26.08. COURT |Order Dtd. 2023- |CONTEM |at
8 2023 [023 4078/2 P C BEHERA NO. 1 [08-24 pT No-
023
3)
o CONTC- (Se
2786832/ [26.08. COURT |Order Dtd. 2023- |CONTEM |at
o 2023 023 4080/2 P C BEHERA NO. 1 [08-24 PT No-
023
3)
M WP (C) - wrIT | °®
2886833/ |26.08. COURT |Order Dtd. 2023- at
0 2023 023 26196/ |P K DEO NO. 1 |08-25 BRANCH |-
2023 -8
41)
N WP (C) - WwRIT | o€
2886834/ [26.08. COURT |0Order Dtd. 2023- at
" Boas lo23 26300/ N.K. ROUT o, 1 l08ona BRANCH |°°
2023 -1
4)
N WP (C) - wriT | (°€
2886835/ [26.08. COURT |Order Dtd. 2023- at
2 2023  |023 26323/ |5 K RATH NO. 1 |08-25 BRANCH |-
2023 -2
8)
N WP (C) - wriT | (°€
2886836/ |26.08. COURT |0Order Dtd. 2023- at
3 |ooas . 1523 26935/ M M NAYAK ro. 1 loposs BRANCH |°°
2023 -2
9)
N WP (C) - wriT | (°€
2886837/ [26.08. COURT |Order Dtd. 2023- at
7 boaz 1635 26298/ N.K. ROUT v 1 losons BRANCH ° -
2023 -1
4)
N WP (C) - wriT | (€
28(86838/ |26.08. COURT |Order Dtd. 2023- at
5 boaz ! loa 26120/ |ARUN KU.JATT o, 1 lososs BRANCH °°_
2023 -8
41)
N WP (C) - WwRIT | o€
2886839/ [26.08. COURT |Order Dtd. 2023- at
< boss  loos 26121/ |ARUN KU.JATT o, 1 loposs BRANCH |7~
2023 -8
41)
N WP (C) - wriT | (€
28(86840/ |26.08. COURT |Order Dtd. 2023-— at
7 12023 023 26038/ |S.K. RATH NO. 1 111-06 BRANCH No-
2023 -7
48)
2886841/ [26.08.2 [wp(C) - [sAaTYATIT COURT |0rder Dtd. 2023- |WRIT |(Se
8 (2023 023 27237/ |SAMAL NO. 1 [08-25 BRANCH |at




B 2023 -5 No-
53)
2886842/ |26.08.2 |[NE(C)~ COURT |Order Dtd. 2023- |WRIT ;ie
5 ooz . |50 27089/ |K.K.RATH .0 1io 1 logong BRANCH |2
2023 -3
13)
2986843/ 26.08.2 "L ()~ COURT |Order Dtd. 2023- |WRIT ;ie
5 ooz lo03 26903/ [RANJIT SAMAL C.0. |-~=n |50 BRANCH |2~
2023 —2
9)
29 |86844/ [26.08.2 |["E(C)~ COURT |Order Dtd. 2023- |"RIT ;ie
T ooz | 1503 24460/ N.K. ROUT  [C.0. -on |00 BRANCH |2
2023 -7
a2)
2986845/ 26.08.2 "L (0~ COURT |Order Dtd. 2023- |"RIT ;ie
> 12023 023 26904/ RANJIT SAMAL C. NO. 1 108-25 BRANCH No-
2023 -2
9)
2986846/ |26.08.2 |NE(C)~ COURT |Order Dtd. 2023- ["RIT éie
3 12023 023 26907/ RANJIT SAMAL C. NO. 1 l08-25 BRANCH No-
2023 -2
9)
2986847/ |26.08.2 NE(C)~ COURT |Order Dtd. 2023- |WRIT ;ie
1 oms |55 24463/ |N.K.ROUT C.0. 5077 logose BRANCH |2~
2023 -7
a1)
2986848/ |26.08.2 L&)~ COURT |Order Dtd. 2023- |"RIT ;ie
5 l2oms . |52 26909/ [RANJIT SAMAL [C.0. |- =" | 2900 BRANCH |2~
2023 -2
9)
2986849/ 26.08.2 "L (C)~ COURT |Order Dtd. 2023- |WRIT ;ie
6 12023 023 26910/ RANJIT SAMAL C. NO. 1 l08-25 BRANCH No-
2023 -2
9)
2986850/ |26.08.2 |"E(C)~ COURT |Order Dtd. 2023- |"RIT ;ie
2 5023 1553 24466/ N.K. ROUT  [C.0. -0 |00 BRANCH | 2"
2023 -7
a1)
[ (Se
WP (C) - WRIT
2986851/ [26.08.2 COURT |Order Dtd. 2023- at
e ooz |503 25664/ [RANJIT SAMAL [C.0. |-==° | 257 BRANCH |2~
2023 -3
33)
N WP (C) - wriT | (°€
2986852/ [26.08.2 COURT |Order Dtd. 2023- at
i Sl s 26189/ |P.K. DEO c.0. [oURT [0EesT BRANCH |°
2023 -8
a1)
N WP (C) - wriT | (°€
3086853/ 26.08.2 COURT |Order Dtd. 2023- at
0 l2023  lo23 26193/ P.K. DEO C.0- 4o, 1 log—25 BRANCH |~
2023 -8
41)
13086854/ [26.08.2 [wp(C)- [R.K. SAHU  [c.0. [COURT |order Dtd. 2023- [WRIT |[(se




"l

2023|023 23724/ NO. 1 [08-25 BRANCH |at
2014 (DIVIS [No-
IoN  |114
BENCH- |)
2)
WRIT
S BRANCH (ie
86855/ |26.08. 23§22/ AU COURT |Order Dtd. 2023- |(DIVIS 2"
2023 023 Sora NO. 1 |08-25 N )1,
BENCH-
2) )
WRIT
S BRANCH (ie
86857/ [26.08. 23§22/ SAHU COURT |Order Dtd. 2023- |(DIVIS |°°
2023 023 Sora NO. 1 |08-25 ON |11,
BENCH-
2) )
WRIT
B (C) - BrancH | ‘¢
86858/ |26.08. 23522/ - COURT |order Dtd. 2023- |(DIVIS [3°
2023 023 Sora NO. 1 |08-25 ON |11,
BENCH-
2) )
WRIT
B (C) - BrancH | ‘¢
86859/ |26.08. 23522/ - COURT |order Dtd. 2023- |(DIVIS [3°
2023|023 Sora NO. 1 |08-25 on 17,
BENCH-
2) )
WRIT
B (C) - Branch | ‘¢
86860/ |26.08. 23;22/ - COURT |order Dtd. 2023- |(DIVIS [3°
2023|023 Sora NO. 1 |08-25 on 17,
BENCH-
2) )
WRIT
Se
WP (C) - BRANCH ;t
86861/ [26.08.2 |, o) - COURT |Order Dtd. 2023- |(DIVIS |S©
2023|023 Sora NO. 1 |08-25 on 7,
BENCH-
2) )
WRIT
Se
WP (C) - BRANCH ;t
86862/ [26.08.2 |, 000" - COURT |order Dtd. 2023- |(DIVIS =
2023 (023 Sora NO. 1 |08-25 oN )7,
BENCH-
2) )
WRIT
Se
WP (C) - BRANCH ;t
86863/ [26.08.2 |, 000 - COURT |order Dtd. 2023- |(DIVIS =
2023 (023 Sora NO. 1 |08-25 oN )7,
BENCH-

2)




(Se

86537/ [26.08. 28T3§; ATMAJIT GENE Order Dtd. 2023- |CONTEM at
2023 023 023 MANMITH DAS RAL 08-24 PT No-
1)
(Se
CONTC-
86539/ 26.08.2 | o0 [KRISHNA GENE Order Dtd. 9999- |CONTEM |at
2023 023 023 CHANDRA SAHU RAL 12-31 PT No-
5)
(Se
CONTC-
86542/ 126.08. 6031/2 KRISHNA GENE Order Dtd. 2023- CONTEM |at
2023 023 023 CHANDRA SAHU RAL 08-25 PT No-
1)
(Se
CONTC-
86544/ 126.08. 5756/2 KRISHNA GENE Order Dtd. 2023- CONTEM |at
2023 023 023 CHANDRA SAHU RAL 08-25 PT No-
6)
(Se
CONTC-
86549/ 126.08. 5755/2 KRISHNA GENE Order Dtd. 2023- CONTEM |at
2023 023 023 CHANDRA SAHU RAL 08-25 PT No-
6)
WP (C) - WRIT | °°
86560/ 26.08.2 oo )" [KRISHNA GENE Order Dtd. 2023- [No-  lat
2023 023 CHANDRA SAHU RAL 08-25 No-
2023 -7
18)
CRLMC- CRIMIN | (o€
86585/ 126.08. 2883/2 SURENDRA GENE Order Dtd. 2023- AL at
2023 023 °037/? |pEnERa RAL 08-10 Tac T?_
BATL- (Se
86587/ |26.08.2 CCAPL- [THEEDA GENE Order Dtd. 2023- |2(CRMI| ¢
2023 023 8447/2 (GOPINATH RAL 08-25 NAL No-
023 MURTY MISC-
12)
2)
CRLA- CRIMIN | (o€
86588/ 126.08. 455/20 HAREKRUSHNA GENE Order Dtd. 2019- Al at
2023 023 10 DASH RAL 05-17 APPEAL 2?—
TRP (C) (Se
86589/ [26.08.2 |- GENE Order Dtd. 2023- at
2023 023 175/20 RASMITA NAIK o, . 08-23 M. J-C oo
23 6)
WPC (OA (Se
86811/ 126.08.2 |C) - Eiiiiﬁ GENE Order Dtd. 2022- |OA at
2023 023 1106/2 RAL 12-21 Branch |[No-
MISHRA
008 1)
86531/ [26.08.2 "E(C)- GENE Order Dtd. 2017- ;ie
2023|023 20523/ |HK MALLICK o, 05-13 No-
2013
1)
86534/ 126.08.2 WP (C) - GENE Order Dtd. 2023- |WRIT (Se
2023 023 15154, [P K DEHURY gy 08-14 BRANCH |at




2023 (DIVIS |[No-
ION 109
BENCH- |)
2)
WRIT
WP (C) - BRANCH ;ie
86546/ |26.08. GENE Order Dtd. 2023- |(DIVIS |2°_
2023 |023 35324/ R SENAPATI |pnp 03-31 ION T88
BENCH- )
1)
WP (C) - WRIT | o€
86548/ |126.08. GENE Order Dtd. 2023- at
2093|023 20820/ |S K MOHANTY |- et BRANCH |~
2015 -8
42)
WRIT
WP (C) - BRANCH gie
86550/ |26.08. GENE Order Dtd. 2023- |(DIVIS
2023 023 §8i§6/ D SAHOO-A oap 01-18 TON Tgl
BENCH- )
1)
_ (Se
86552/ [26.08. ?Eéi}z oas GENE Order Dtd. 2023- gii;CH at
2023 |023 RAL 08-10 No-
019 )
17)
86553/ (26.08 we (C) - GENE Order Dtd. 2015- ;ie
2023|023 20128/ M N MOHANTY |o, . 11-17 No-
2015
17)
(Se
WP (C) - WRIT
86554/ |26.08. GENE Order Dtd. 2023- at
2023 023 4671/2 SARANGI RAL 07-06 BRANCH No-
014 —7
18)
WRIT (Se
86555/ [26.08.2 "E(C)- GENE Order Dtd. 2023- |PRANCHat
2023 023 22046/ SARANGI RAL 01-02 (DIVIS |[No-
2014 TON 115
BENCH) |)
(Se
WP (C) - WRIT
86563/ |26.08. GENE Order Dtd. 2021- at
2023 023 7827/2 K ROUT RAL 197-13 BRANCH No-
012 ~10
56)
(Se
WP (C) - WRIT
86565/ |26.08. GENE Order Dtd. 2023- at
2023 023 32595/ BEHERA RAL 08-24 BRANCH No-
2011 -4
17)
(Se
MA- MISC.
86567/ |26.08. GENE Order Dtd. 2023- at
2023 023 627/19 BEHERA RAL 08-21 APPEAL No-
97 SEC.
1)
86570/ |26.08.2 \CRLMC- GENE Order Dtd. 2023- |CRHMIN|(Se
2023 023 3082/2 P KAR RAL 08-18 AL at
023 MISC  |No-




[ | | | | | 4

B ~ Order Dtd. 2022- (Se
33/86571/ 26.08.2 252¥§o 5 & senapars |CENE 12- ;iIMIN at
4 12023 023 RAL O09Petition, Annexu No-
17 MISC
re, 3)
N crvin |°©
33/86572/ [26.08.2 |CRP- GENE Order Dtd. 2023- at
5 2023|023 4/2023 |7 BEHERA RAL 08-17 REVIST INo-
oN
1)
- Order Dtd. 2014-
10- (Se
3386574/ [26.08.2 |RSA- GENE . at
6 2023 023 5/2004 P K BARIK RAL 16Mlsc.ca§e,Decre No-
e, Compromise 1)
Petition,
[ (Se
CRLMC-
33 [86575/ |26.08.2 | 5.~ |SIBA PRASAD [GENE Order Dtd. 2023- at
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